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Page 1 of 3 
 

Item No.1:- 
 

BEFORE THE NATIONAL GREEN TRIBUNAL 
SOUTHERN ZONE, CHENNAI 

 
(Through Video Conference) 

 
Original Application No. 215 of 2016(SZ) 

 
 
IN THE MATTER OF: 
 
 
Guntu Boyina Kumar Kommadi 
 

...Applicant(s) 
Versus 

The State of Andhra Pradesh 
Rep. by its Secretary, 
Revenue Department, 
Secretariat, Hyderabad and Ors. 

...Respondent(s) 
 
 

 
Date of hearing: 06.11.2023. 

 
 
CORAM:      

 

HON’BLE Smt. JUSTICE PUSHPA SATHYANARAYANA, JUDICIAL MEMBER 

 

HON’BLE Dr. SATYAGOPAL KORLAPATI, EXPERT MEMBER      

 
 

For Applicant(s): None. 
 
For Respondent(s): Mrs. Madhuri Donti Reddy for R1 to R4. 
 
 
 

Annexure-I
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ORDER 
 

 
1. This Tribunal had passed the final order on 14.04.2022, wherein it 

is specifically mentioned that “The suitability of the alternative pond 

will be determined by the District Magistrate, Visakhapatnam in 

coordination with SEIAA, Andhra Pradesh and the State PCB. The said 

Committee will also be at liberty to co-opt any other Expert/Institution.” 

 

2. In this regard, the Andhra Pradesh Pollution Control Board has 

filed a report dated 02.11.2023, in which, it is stated that the 

District Collector & Magistrate – Vishakhapatnam has requested 

the Executive Engineer – APPCB to give a suitable suggestion by 

visiting the proposed project with regard to the environmental 

impact/pollution impact to the engineering officials while 

forming the new water body in the land measuring 14 Acres in 

Sy. No.20 P of Devarapalli Village and Mandal. The APPCB 

officials inspected the proposed site on 13.04.2022 and submitted 

the report on 21.04.2022 to the Collector & District Magistrate, 

Visakhapatnam with a copy to the Collector & District Magistrate, 

Anakapalli, as the proposed site identified for the development of 

the new water pond is located in Anakapalli District after the 

bifurcation of the districts.   

 

3. Now, the learned counsel appearing for the APPCB is seeking to 

accept its report and close this Original Application.  However, it 

is stated that for completion of the said work, it will take 10 

months.   
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4. In such circumstances, we only direct the learned counsel for the 

APPCB to produce the photographs of the land identified and the 

work commenced that would be completed in 10 months as per 

the report.   

 

5. For the said purpose, the matter is adjourned to 15.12.2023. 

 
 

 Sd/- 
Smt. Justice Pushpa Sathyanarayana, JM 

 

          Sd/- 
Dr. Satyagopal Korlapati, EM 

 
O. A. No.215/2016 (SZ) 
06th November, 2023. Mn.  
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Annexure-III11
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Annexure-IV 

Photographs of the present status of the tank
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